IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 28.11.2025

Court]amount
Fee

1 |J BEHERA 195928/2025(28.11.2025 |BLAPL/10392/2025 [10 | lc |
2 |G. ROUT 195946/202528.11.2025 [WP(C)/30488/2025 |10 | c |
3 |B. L. BAL  [95951/2025|28.11.2025 |WP(C)/32261/2025 |10 | c |
4 |R. C. ROUT [95958/2025|28.11.2025 |WP(C)/23136/2025 |10 | c |
5 |M. PaNDA 195960/202528.11.2025 |[WP(C)/30910/2025 |10 | c |
6 |D. 1ALA 195961/202528.11.2025 |[WP(C)/33587/2025 |10 | c |
‘7 . ‘95962/2025‘28.11.2025 WP (C) /33512/2025 ‘10 ‘ ‘c ‘
|8 |B. R. SETH [95974/2025|28.11.2025 |WP(C)/27284/2025 |10 | c |
|9 M. R. BARIK [95978/2025(28.11.2025 |WP(C)/12040/2022 [10 | c |
|10 |S. MOHARANA [95979/2025|28.11.2025 |WP(C)/12040/2022 [10 | c |
11 |P. BEHERA  [95980/2025|28.11.2025 |WP(C)/12040/2022 |10 | c |
12 |G. N. SETHI [95981/202528.11.2025 |FA0/1001/2019 I c |
13 |G. N. SETHI |95982/2025(28.11.2025 |FA0/1001/2019 0 | c |
14 |G. N. SETHI |95984/2025(28.11.2025 |FAO/35/2015 0 | c |
|15 |B N SARANGI [95997/2025|28.11.2025 |WP(C)/16144/2021 [10 | c |
‘16 gigggAMANI ‘96000/2025‘28.11.2025 WP (C) /12438/2022 ‘10 ‘ ‘c ‘
117 |B BEHERA 196001/202528.11.2025 |[WP(C)/19899/2025 |10 | c |
18 |P K JENA 196002/202528.11.2025 |[WP(C)/29325/2025 |10 | c |
|19 |SARAT DASH |96005/2025(28.11.2025 |CRLMC/4047/2025 |7 | v
‘20 gig?J KUMAR ‘96007/2025‘28.11.2025 CRLA/1126/2025 ‘7 ‘ ‘U ‘
21 |D J MISHRA |96017/2025|28.11.2025 |[WP(C)/33006/2025 |10 | c |
22 |A.MOHANTY  |96024/202528.11.2025 |CMP/1880/2025 10 | ic |
23 |A.MOHANTY  [96025/2025|28.11.2025 |CMP/1869/2025 o0 | lc |
24 |A.MOHANTY  [96026/2025|28.11.2025 |CMP/1848/2025 o0 | lc |
25 |ioihn FANIANl96028/2025 28.11.2025  we(C) /42225/2023 |10 c

26 |S.DAS 196029/2025(28.11.2025 |ARBP (ICA)/3/2025 [10 | c |
27 gt RN 196031/2025 |28.11.2025  we (C) /42225/2023 |10 c

28 |P.K.NAYAK  [96032/2025|28.11.2025 |CRLREV/918/2025 |10 | c |
29 |MANOJ KUMAR [96033/2025(28.11.2025 |CRLREV/950/2025 [10 | c |




IMOHANTY (2) | |

| |

| |
130 |u.Das 196034/202528.11.2025 |CRLMC/4803/2025 |10 | c |
31 |M MOHANTY  [96035/2025(28.11.2025 |WP(C)/42225/2023 |10 | c |
32 |p K PANI 196038/202528.11.2025 |[WP(C)/16408/2022 |10 | c |
133 |D.SWAIN 196039/202528.11.2025 |CRLMP/1279/2025 |10 | c |
34 |R.RAJGURU  [96041/202528.11.2025 |CRLMP/1533/2025 |10 | c |
35 |T NAYAK 196042/202528.11.2025 |CONTAC/6/2024 7 | oo
36 |M R BARIK  |96044/2025(28.11.2025 |WP(C)/16255/2009 |10 | v
37 |B.S.SWAIN  |96045/2025|28.11.2025 |CRLMP/1284/2025 |10 | c |
38 M R BARIK  |96046/2025|28.11.2025 |WP(C)/9109/2005 |10 | v |
39 |D P MISHRA |96047/2025|28.11.2025 |CMAPL/228/2023 |10 | v |
|40 |P NAYAK 196050/2025(28.11.2025  |MATA/137/2019 0 | v |
|41 |S.DASH 196054/202528.11.2025 |RPFAM/101/2025 |10 | c |
|42 |P BEURA 196057/202528.11.2025 |ABLAPL/9999/2025 |10 | oo
|43 |B.S.SWAIN  [96060/2025|28.11.2025 |CRLMC/3133/2024 |10 | c |
|44 |D BISWAL 196061/202528.11.2025 [WP(C)/33300/2025 |10 | oo
|45 |J P KAR 196065/2025(28.11.2025 |ABLAPL/11135/2025[10 | v
|46 |P K MISHRA |96068/2025|28.11.2025 |CRLMP/1334/2025 (10 | v
|47 |KSHITISH 196070/2025(28.11.2025 |CRLMC/4893/2025 |10 | v
|48 |P.K.NAYAK  |96071/2025|28.11.2025 |CRLMC/1932/2025 (10 | lc |
49 |G R PATRA  |96072/2025|28.11.2025 |CONTC/8040/2024 (10 | o
|50 |M MOHANTY  [96074/2025|28.11.2025 |ABLAPL/13374/2025|10 | o
|51 |A.MOHANTY  [96077/2025|28.11.2025 |CRLREV/947/2025 |10 | c |
|52 |M MOHANTY  |96078/2025|28.11.2025 |ABLAPL/13378/2025(10 | v
|53 |H K MOHANTA [96080/202528.11.2025 |ABLAPL/9747/2024 |10 | o
|54 |P.K.DASH 196081/2025(28.11.2025 |CRLREV/642/2025 |10 | ic |
|55 |S.GHOSH 196082/2025(28.11.2025 |CMP/606/2025 0 | ic |
56 |P K JENA 196083/2025(28.11.2025 |CRLMC/3313/2025 |10 | v
57 [aamon 96094/2025(28.11.2025 |FAO/278/2023 10 c
58 giﬁégJAN 96096/202528.11.2025 |FAO/275/2023 10 c
59 giﬁégJAN 96098/202528.11.2025 |FAO/271/2023 10 c
60 |L D PANDA  |96106/2025|28.11.2025 |[WP(C)/33556/2025 (10 | c |
61 |P.K.BARIK  |96114/2025|28.11.2025 |MACA/1247/2018 |10 | ic |
|62 |M.K.MOHANTY [96116/202528.11.2025 |MACA/1247/2018 |10 | lc |
|63 |B MOHAPATRA [96120/2025|28.11.2025 |WP(C)/14244/2006 |10 | v
|64 |D MAHAJAN  [96127/2025|28.11.2025 |ABLAPL/13212/2025|10 | lc |
165 |D.SAMAL 196140/202528.11.2025 |[WP(C)/20217/2014 |10 | lc |
66 |P.NAYAK 196147/202528.11.2025 |[WP(C)/19056/2024 |10 | lc |
167 |P.NAYAK 196148/202528.11.2025  |[WP(C)/19056/2024 |10 | c |

GYANENDRA ‘

68 |KUMAR 96152/2025 28.11.2025 [WP(C)/32480/2025 |10 c

TRIPATHY




69 |T.K.NAYAK  |96153/2025(28.11.2025 |WP(C)/23820/2025 [10 | lc |

170 |S.K.SAHU 196156/202528.11.2025 |[WP(C)/10461/2023 |10 | c |

71 |T.K.NAYAK  [96157/2025|28.11.2025 |WP(C)/10461/2023 |10 | c |

72 |[JXOTIRANIAN lo6158/2025(28.11.2025 WP (C)/12058/2025 |10 c
SAHOO

73 et BUMRR lo6161/2025 |28, 11,2025 WP (C) /33592/2025 |10 c

74 |M NAYAK 196162/2025(28.11.2025 |[WP(C)/33187/2025 |10 | lc |

75 At BUMAR lo6163/2025|28.11.2025 WP (C) /33075/2025 |10 c

76 |[SanohY KUMAR 19616472025 |28.11.2025 WP (C) /33139/2025 |10 c

77 [anahY KUMAR l96165/2025 |28.11.2025 WP (C) /33745/2025 |10 c
TAPAN KU

78 | oAk 96166/2025 28.11.2025  [WP(C)/32144/2025 |10 C
TAPAN KU

79 | Cavak 96167/2025 |28.11.2025 [WP(C)/23243/2025 |10 c

180 |S.K.SAHU 196174/2025(28.11.2025 WP (C)/32814/2025 |10 | lc |

181 |S.K.SAHU 196176/2025(28.11.2025 WP (C)/32278/2025 |10 | lc |

82 |T.K.NAYAK  |96177/2025|28.11.2025 |[WP(C)/32973/2025 |10 | lc |

183 |S.K.SAHU 196179/202528.11.2025  |[WP(C)/32973/2025 |10 | c |

184 |S.K.SAHU 196180/2025(28.11.2025  |[WP(C)/32986/2025 |10 | ic |

185 |S.K.SAHU 196181/202528.11.2025 [WP(C)/33621/2025 |10 | c |

|86 |T.K.NAYAK  [96184/2025(28.11.2025 |WP(C)/29332/2025 |10 | c |
M/S

87 |JUDHISTHIR [96201/2025(28.11.2025 |CONTC/5520/2025 |7 U
SAHOO
M/ S

88 |JUDHISTHIR [96202/2025(28.11.2025 |CONTC/5521/2025 |7 U
SAHOO

go [JUDHISTHIR 196903/2025(28.11.2025 |BLAPL/11337/2025 |7 U
SAHOO

g0 |JUDHISTHIR l46904/202528.11.2025 |Wp(C)/33245/2025 |7 U
SAHOO
s. R.

91 | ATk 96205/2025|28.11.2025 |BLAPL/8861/2025 |7 U

92 |3 R 96206/202528.11.2025 [BLAPL/10208/2025 |7 U
PATTNAIK ) )
S. R.

93 | rNATK 96208/2025 28.11.2025 [BLAPL/11507/2025 |7 U
S. R.

94 | ATk 96209/2025 28.11.2025 [BLAPL/11536/2025 |7 U

|95 |SARAT DASH |96210/2025|28.11.2025 |ABLAPL/10590/20257 | v
SRIKANT

96 | ivan Bagrix |06211/2025[28.11.2025 |ABLAPL/9076/2025 |7 U
SRIKANT

97 | uMAR Barrk |06212/2025)28.11.2025 |ABLAPL/11590/20257 U

|98 |ANITA SAHOO [96213/2025|28.11.2025 |ABLAPL/13361/2025]7 | o




99 |B. N. SAHU |96215/2025(28.11.2025 |ABLAPL/9007/2025 |7 | v |
1100 [P K MOHANTY [96220/2025(28.11.2025 |CRA/57/1994 0| lc |
M/S RAMESH
KUMAR MUKHI
101 |, B.S.DAS, |96224/2025|28.11.2025 |CONTC/5419/2025 |10 C
L.C.BEHERA,
P.K.DALATI
Xerox fee
102 [B SAHOO 96225/2025(28.11.2025 |WP(C)/18778/2023 |7 Rs54.00/- |U
, Ready
fee =3*54
/103 |A.K.MISHRA |96226/2025|28.11.2025 |CRLREV/955/2025 |10 | c |
1104 |D.P.DASH 196227/2025(28.11.2025 |CRLMC/4374/2025 |10 | c |
1105 |S.BISWAL 196228/202528.11.2025 |CRLMC/1760/2025 |10 | c |
1106 |J P KAR 196242/202528.11.2025 |[FAO/271/2012 7 | oo
1107 |KSHITISH 196243/202528.11.2025 |[BLAPL/10542/2025 |10 | c |
/108 |M.MOHANTY  [96245/2025(28.11.2025 |BLAPL/10416/2025 |10 | c |
109 R K BARIK  |96247/2025(28.11.2025 |ELPET/3/2024 10 | SR
1110 [B N SAHU 196249/202528.11.2025 |[WP(C)/1313/2022 |10 | SR
111 |c R NAYAK  |96250/202528.11.2025 |GA/5/1993 10 | SR
112 |[P K SWAIN  [96252/202528.11.2025 |0JC/10651/1998 |10 | SR
1113 |T BAG 196253/202528.11.2025 |[WP(C)/43149/2023 |10 | c |
114 |S MALLICK  [96254/202528.11.2025 |WP(C)/29964/2023 |10 | SR
1115 |a K JATI 196255/202528.11.2025  |[WP(C)/33054/2025 |10 | c |
116 [P NAYAK 196257/2025[28.11.2025  |MATA/99/2022 0 | v
117 [P NAYAK 196258/202528.11.2025  [SA/362/1999 0 | o
‘118 ggggéSTHIR ‘96260/2025‘28.11.2025 CONTC/5516/2025 ‘7 ’ ’U ’
1119 |[p C Das2 196262/202528.11.2025  |CMP/175/2025 10 | o |
120 |[s K SETHI  |96264/2025(28.11.2025 |WP(C)/24724/2025 |10 | o |
121 |c R NAYAK  [96265/2025(28.11.2025 |WP(C)/12299/2025 |10 | o
122 [P K SWAIN  |96266/2025(28.11.2025 |CMP/1879/2025 10| v
1123 [P K SWAIN  |96267/2025(28.11.2025 |WP(C)/33455/2025 |10 | oo
1124 |S K BEHERA |96268/2025(28.11.2025 |WP(C)/20894/2025 (10 | u |
1125 |S K BEHERA |96269/2025(28.11.2025 |WP(C)/20875/2025 [10 | u |
1126 |S K BEHERA |96270/2025(28.11.2025 |CONTC/4199/2025 (10 | u |
1127 |S K BEHERA  |96272/2025|28.11.2025 |WP(C)/24025/2025 |10 | o
| [sanTosH | '
128 [KUMAR 96273/2025 |28.11.2025  [WP(C) /33664/2025 |10 c
MAHANTY
1129 |s K BEHERA |96275/2025(28.11.2025 |[WP(C)/24003/2025 (10 | SR
1130 |[S K BEHERA [96276/2025(28.11.2025 |WP(C)/23992/2025 |10 | v
1131 |S K BEHERA |96277/2025(28.11.2025 |WP(C)/23988/2025 |10 | o
SANTOSH | '
132 [KUMAR 96279/2025 |28.11.2025 [WP(C)/33643/2025 |10 c

MAHANTY




1133 |S K BEHERA |96280/2025(28.11.2025 |WP(C)/23220/2025 (10 | v |
134 |S K BEHERA |96281/202528.11.2025 |WP(C)/22020/2025 |10 | |
SANTOSH ‘
135 [KUMAR 96282/2025(28.11.2025 |WP(C)/33620/2025 |10 c
MAHANTY

136 |S K BEHERA  |96283/2025(28.11.2025 |WP(C)/21788/2025 |10 | v |
1137 |J P KAR 196284/202528.11.2025 |ABLAPL/11224/2025|10 | o |
1138 |S P DHAL 196285/2025(28.11.2025 |ABLAPL/13410/2025[10 | S
1139 D J MISHRA |96286/2025(28.11.2025 |WP(C)/29471/2025 [10 | v |
1140 |[K R MOHANTY [96287/202528.11.2025 |WP(C)/26225/2025 |10 | |
141 |T NAYAK 196297/202528.11.2025 |[BLAPL/9902/2025 (10 | c |
142 |T MISHRA 196298/202528.11.2025 |[BLAPL/8878/2025 |10 | c |
1143 |[SS BISWAL  [96299/2025(28.11.2025 |BLAPL/11306/2025 |10 | c |
1144 |T X DAS 196300/202528.11.2025 |CRLMC/920/2024 |10 | c |
1145 |T K DAS 196302/202528.11.2025 |CRLMC/920/2024 |10 | c |
146 |T K DAS 196303/202528.11.2025 |CRLMC/927/2024 |10 | c |
1147 |T K DAS 196304/2025[28.11.2025 |CRLMC/927/2024 |10 | c |
1148 |T K DAS 196305/202528.11.2025 |CRLMC/926/2024 |10 | c |
1149 |T K DAS 196306/202528.11.2025 |CRLMC/926/2024 |10 | c |
150 |T K DAS 196307/202528.11.2025 |CRLMC/921/2024 |10 | c |
151 |T K DAS 196308/202528.11.2025 |CRLMC/921/2024 |10 | c |
1152 |T K DAS 196309/202528.11.2025 |CRLMC/924/2024 |10 | c |
1153 |T K DAS 196310/202528.11.2025 |CRLMC/924/2024 |10 | c |
1154 |T K DAS 196311/202528.11.2025 |CRLMC/925/2024 |10 | c |
155 |T K DAS 196312/2025(28.11.2025 |CRLMC/925/2024 |10 | c |
/156 |A.MOHANTY  [96313/2025|28.11.2025 |ABLAPL/12484/2025|10 | c |
1157 |D.K.JENA 196315/2025(28.11.2025 |ABLAPL/10965/2025[10 | lc |
1158 |S.K.DAS 196317/2025(28.11.2025 |ABLAPL/10994/2025[10 | c |
159 M.R.SRHOO  |96318/202528.11.2025 |ABLAPL/12067/2025/10 | c |
1160 |[P CH DAS 196322/202528.11.2025 |CRLA/283/2023 10 | c |
1161 |D.SAHOO 196323/2025[28.11.2025 |ABLAPL/13043/2025/10 | c |
162 N K ROUT 196324/2025[28.11.2025 |WP(C)/4667/2024 |10 | c |
163 |L MOHANTY  |96330/2025(28.11.2025 [BLAPL/10421/2025 |10 | c |
164 Do Ih NANTR 196334/2025(28.11.2025  |BLAPL/12469/2025 |10 c

165 |c K MISHRA |96338/2025(28.11.2025 |CONTC/2592/2024 |7 | R

4.00,4*3
166 [UK PANDA 96339/2025|28.11.2025 |ABLAPL/12205/2025 |7 DOWNLOAD |U
COPY

1167 |P K MISHRA |96340/2025(28.11.2025 |WP(C)/24403/2023 [10 | v |
1168 [P K JENA 196341/2025(28.11.2025 |RSA/208/2024 0 | o
1169 |S SRIVASTAV [96343/2025(28.11.2025 |ELPET/3/2024 0 | v |
1170 [P K RATH 196345/202528.11.2025 |WP(C)/28898/2021 |10 | lc |
‘171 GrANENDRA ‘96346/2025‘28.11.2025 WP (C) /33695/2025 ‘7 ‘ ‘U ‘

KUMAR




| |TRIPATHY

1172 |P K RATH 196347/202528.11.2025 |[WP(C)/25180/2022 (10 | c |
173 | pag |96349/2025(28.11.2025  [BLAPL/9291/2025 |7 U

1174 |P K RATH 196350/202528.11.2025 |[WP(C)/25181/2022 |10 | c |
175 | oag |96351/202528.11.2025  [BLAPL/12251/2025 |7 U

176 R R DAS 196352/2025(28.11.2025 |[WP(C)/25181/2022 |10 | ic |
1177 |R R DAS 196353/2025(28.11.2025 WP (C)/26048/2022 [10 | lc |
1178 [P K RATH 196354/2025(28.11.2025 WP (C)/26048/2022 [10 | lc |
1179 |R R DAS 196355/2025(28.11.2025 WP (C)/28691/2022 [10 | c |
1180 |M.BANERJEE |96356/2025(28.11.2025 |ABLAPL/13320/2025]7 | |
181 |P K RATH 196357/202528.11.2025 |[WP(C)/28691/2022 |10 | c |
1182 |S.DASH 196358/202528.11.2025 |CONTC/5661/2025 |10 | SR
1183 |[P.K.NAYAK  [96360/2025(28.11.2025 |ABLAPL/10345/2025 |7 | o |
1184 |[K SAHOO 196361/202528.11.2025 |[WP(C)/20750/2022 |10 | c |
1185 |J.SAHOO 196362/2025[28.11.2025 |CRLMC/4604/2024 |10 | CHEN
/186 [B.R.DALAI  [96363/2025(28.11.2025 |BLAPL/11208/2025 |10 | o
1187 |J.PARIDA 196364/202528.11.2025 |CMP/963/2025 0 | oo
1188 R R DAS 196365/202528.11.2025 [WP(C)/29100/2022 |10 | c |
1189 |A. PATTANAIK 96366/2025(28.11.2025 |WP(C)/32650/2025 |10 | c |
1190 |S.PATTNAIK |96367/2025(28.11.2025 |WP(C)/31787/2025 |10 | oo
1191 [P K RATH 196368/202528.11.2025 |[WP(C)/29100/2022 |10 | c |
1192 [P K RATH 196369/202528.11.2025 |[WP(C)/29398/2022 |10 | c |
1193 |S.PATTNAIK |96370/2025(28.11.2025 |WP(C)/33469/2025 |10 | oo
1194 A.K.ROY 196371/202528.11.2025 [WP(C)/24208/2025 |10 | oo
1195 [P CH DAS 196372/2025(28.11.2025 WP (C)/32978/2025 |10 | lc |
1196 |L.D.SAHOO  |96373/2025(28.11.2025 |CRLMC/4593/2025 (10 | v
1197 |c.SAHU 196374/2025[28.11.2025 |ABLAPL/13139/2025/10 | o |
1198 |P.K.DAS 196375/202528.11.2025 |ABLAPL/13437/2025(10 | SR
1199 |s Das 196376/202528.11.2025  |[WP(C)/33175/2025 |10 | c |
1200 |P.K.DAS 196377/202528.11.2025 |ABLAPL/13398/2025(10 | o |
201 |s DAsH 196378/2025 [28.11.2025 |WP(C)/32463/2025 |10 | c |
202 |s DasH 196379/202528.11.2025 |[WP(C)/32579/2025 |10 | c |
203 |J.RANT 196380/202528.11.2025 |CMP/968/2025 10 | o |
204 |[P.K.BEHERA |96381/202528.11.2025 |CRLMP/225/2025 |10 | R
205 |J.C.BARAL  |96382/2025|28.11.2025 |CRLMC/3706/2025 (10 | v
206 [B.N.SHADANGI [96383/202528.11.2025 |WP(C)/26243/2025 |10 | v
207 [P.R.NAYAK  |96384/2025|28.11.2025 |CMP/1502/2025 0 | v |
208 |D.K.JENA 196385/2025(28.11.2025 |ABLAPL/12331/2025[10 | o
‘209 it ‘96390/2025‘28.11.2025 ABLAPL/13337/2025‘1O ’ ‘c ‘

|Total

2012

NIC







